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None for the réSpéndents (applizants in C,A,)., Heard Mr,

M'S. ganeriee, La. Ceunsel feor th- apnllcgnt in MA 489 of 2882, He

has submitted that in terms ef the Triounal's order dated 1 -3-20@2

in 0 A. 935 ef 1997 the regponéenta have taken necessary actien and

the mattpr has ®esen ref»rrné te the U, P S.C C}Hn further submits that

tien te the applicants te apyear

17-1-2883,

. the U,P,S u.,uhich was net a party in the 0.A,, has sent a cemmunica-

in tha examinatien-te e held on

2. Neting the assve submissions, as the rQSpendents have complied

witﬁ‘the #irectiens ef tho Trisunal in erder dated 15-3- 2982, thm“ef-r-,

nething further remains in M.A,

of .
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